CENTRAL ADMINISTATIVE TRIBUNAL
PRINC IPAL BENCH -
DELHI.

MP_102/88 in OA 731/86.,
19.1.1988. Shri Ajay C.R. Das Vs.  Union of India & Ors
Petitioner thfough‘counsel Shri J'P Verghese.

On behalf of the resaonuents Shrl M.M.Vbrma
counsel present. .

| Petitioner seeks to withdraw the Original
" Application No. 731/86. Permitted to be withdrawn.

. § " Dismissed a$ withdraWn_with-no'bosfSa
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